W.E.F. 12-01-2026
OFFICE OF THE CIHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS HAZARI COURTS, DELHI

MODITFICATION IN _LINK }

* Further 10 letter no. 01-09/DIIC/Gax.-11B/G-8/5C1/2026 dated 02-01-2026 of Hon'ble High
Court of Delhi, New Dcihi for posting of officers of Dethi Judicial Service in the Registry of Hon'hle
Supreme Court of India in diveried capacity, clause No. 12 of the ecarlier Link Roster of Judicial
Magistrate  First Class, West District, Dclhi  bearing No.3099-3152/CIM(West)/LR/2025 dated
24-11-2025 is hereby modified and it is ordered that Sh. Abhay Choudahry, Ld. Relieving JMFC/Civil
Judge, West District,Delhi shall .. .fter the work pertaining 1o applications for recording of
Statement under Section 183 BNSS (Uss164 Cr. P.C.), TIP of accused/casc property and applications for
sampling under the NDPS Act of the courts whose names are mentioned in Column (4) in the table
hercinunder wilﬁ effect from 12-01-2026.

sr. ; Name of the Ld. Sitling Place of Ld. Work of the court to be looked afier by 1..d
No.!Relieving JMEC /Civil | Relicving JMEFC/Civil Relieving JMYFC/Civil Judge, West, Delhi
(1) | Judge,West, TTIC, Delhi Judge, West, Delhi )
- (2) (3) B
0] Sh Abhay Choudhary, :Room Na. 109, 1. Ms. Udita Jain Garg 1.d. ACJM _
' 'Id Relieving 51“ Floor, Fxtension Block {2. Sh, Komal, 1.d. JMFC-01 '
' JMIC,/Civil Judgc 3. Ms. Komal Garg, 1.d. JMFC-03. :
' West, l 4, Sh. Ankur Panghal, 1.d. JMFC-05
; 5. Sh. Gaurav Singal, I.d. JM¥I'C-06
f 6. Sh.vikas Madaan, 1.d. JMFC-07 ,
| 7. Vacant Court of 1d. JMFC-10 :
. |8. Ms. Moksha Bams Ld. JMFC- 1 .

No.. {(‘ “LI' .CIM(West)/1R/2026 Bated, Delhi lh{. .?!20 2{
Copy rmwardcd for inflormation and necessary action 1o:-
0. The Hon'ble Registrar General, High Court of Delhi, New Delhi
Through 1.d. Principal I)istrict & Scssions Judge, (West),Delhi
02. The Ld.Principal District & Session.. ...d,,2, (11Q), Delhi
03. The Ld. Principal District & Sessions Judge, (West), Delhi
04. The 1.d. Principal District & Sessions Judge all district Delhi/New Delhi
05. The Ld. officer Incharge, Pool Car, ‘s azari Courts, Delhi
06. The I.d. Chief Judicial Magistrate, all District, Dalhi/New Delhi,
07. The Addl, Chief Judicial Magistraie & all Judicial Magistrate Firsi Class , West District, 11 1C, Delhi.
08. The Dircctor of Prosecution, 'T'is flazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Dethi/New Delhi.
11. The Sccretary, Bar Association, Tis Hazari Courts, Delhi
12. The Supdu. Jail, New Delhi/Lock-Up Incharge, Yis Hazari Courts, Delhi
13. The Admn. Officer(Judi}, Ilindi De,....2.ent, R, No. 237, Tis [azari Courls Delhi
t4. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, Tis 1lazari Courts, Delhi.
17. The Admn. Officer(Judl). Judicial Branch, General Branch, Care Taking Branch {West}, TIC, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, WesL Distrier, Tis Hazari Courts, Delhi.
20. .S, 10 Ld. Principal Disirict and Sessions , West District, Delhi
21. Office file.




